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 Elghteenth  Report

 SHRI  ZAINUL  BASHER  (Ghazipur):  |

 909  to  present  the  Eighteenth  Report  (Hindi
 and  English  versions)  of  the  Committee  on

 Subordinate  Legislature.

 MR.  SPEAKER:  Now  matters  under

 Rule  377

 12.11  hrs.

 MATTERS  UNDER  RULE  377

 [English]

 (i)  Demand  for  development  of

 various  places  of  tourist  im-

 portance  in  Chikmagalur,  Kar-

 nataka

 SHRIMATI  D.K.  THARA  DEVI

 SIDDHARTHA  (Chikmagalur):  Chikman-

 galur  is  one  of  the  picturesque  places  in  the

 State  of  Karnataka  having  many  places  of

 tourist's  interest.  The  lack  of  sincere  attempt
 to  tap  this  potential  has  deprived

 Chikmagalur of  its  place  on  the  tourist  map  of

 India.

 There  are  number  of  places  like

 Bababaden  Giri  a  beautiful  and  ancient  pil-

 grimage  place  for  both  Hindus  and  Muslims.

 Kemmanagundi  the  poor  man’s  Ooty,  Badra

 Wild  Life  Sanctuary,  sacred  Sringeri  Mutt

 and  Hornadu  Temple,  Devnoor  the  famours

 birth  place  of  Kavi  Lakshmisha,  beautiful

 hills,  valleys,  coffee  plantations  and  many
 other  more  historical  places  make

 Chikmagalur  rich  in  culture  and  attractive
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 tourist  centre.  The  famour  Belur  and  Halley-
 beedu  are  hardly  20  miles  from

 Chikmagalur.

 1  urge  upon  the  Union  Government  to

 take  necessary  steps  for  the  overall  devel-

 opment  of  these  place.  and  send  a  team  of

 experts  to  Chikmagalur  to  study  the  tourist

 potential  in  a  broader  perspective  so  that  the

 region  can  reap  the  benefits  of  tourism  in-

 dustry.

 MR.  SPEAKER:  You  bring  a  no-confi-

 dence  motion.

 ({nterruptions)

 MR.  SPEAKER:  It  can  be  discussed

 only  through  a  No  Confidence  Motion.

 (Interruptions)

 MR.  SPEAKER:  Motions  regarding  the

 failure  of  the  Government  can  be  discussed

 only  on  a  No  Confidence  Motion.

 (Interruptions)

 [  Translation]

 MR.  SPEAKER:  You  give  a  notice  for

 no-confidence  motion  and  |  shall  allow  it

 today  itself.

 [Translation

 (li)  Demand  for  overall  develop-
 ment  of  Eastern  Uttar  Pradesh

 SHRI  RAJ  KUMAR  RAI  (Ghosi):

 Through  your  good  offices,  |  want  to  draw  the

 attention  of  the  Central  Government  to

 Azamgarh,  Maunathbhanjan,  Ballia,

 Ghazipur,  Gorakhpur,  Deoria,  Basti  and

 Jaunpur  districts  of  Eastern  Uttar  Pradesh.

 This  area  played  a  key  role  in  the  freedom

 struggle  but  today  its  farmers,  weavers  and

 educated  unemployed  are  facing  innumer-


